
'-..1itIes in tIte pace JIM develol'ment 
•• clHI'__ of teclmlcal beaeftts 

11<40. SHRI MANOHAR LAL S A INI : 
Will the Minister of IN DUSTRY be 
pleued to state : 

<a) whether there is need to r educe 
the l'08ional ineltuali t ies in t he pace of 
cIeYeIopment and in t he d i ffusion of tech­
nological benefits ; 

(b) if so, what are the rea'lo ns that 
larp scale: pub l ic and private �ecto r in·  
dustries do not  come u "  in  t he ba,,'kward 
areas and doe<; ha.:kwardnes s recognises 
State boun dar ies : and 

(c) if not .  how i t  is "ro"o�ed t o  roo 
move the regiona l i n equa l i t ies ? 

THE 
(SHRI 

MINISTER OF I NDUSTRY 
N A R A Y A N  DATI TIWA R I ): 

(a) Yes, Sir.  

(b) and (c) Governmen t are aware 
that the hand icaps faced in indust rial ising 
backward a reas include absence of ade. 
quate infrastructure. resources availabi l i ty 
and size of market , inadequate tec hn ical 
and ski l l de\' ;:lopment and absence of 
entrepreneurial mativa t ion .  Accord ingly,  
entrepreneurship  developmen t program. 
mes, technical t ra i n i ng programmes, 
project consultancy and technical advice 
and a�uate credit flow etc . are part' of 
the Govrmment's strategy t o  assist entre· 
preneurs in all  sectors. While to pri­
mary responsi bi l i ty  for i ndustrial develop­

ment of backward areas rests wjth the 
States concerned, the CeDt ral Government 

offers several fiscal incentives and techni­
cal assistance such as cODCessional finance, 
capital subsidy, tax inceotives, hire pur­
chale of machinery. project consultancy 
etc. 

1741 . SHRI MANOHAR LAL 
SAINI : Wil l  the Min ister of HOME 
AFFAIRS be pleased to state : 

<a) whether it is a fact that unman­
Pta tra1llc .ipals ill Delhi bAsvo provided 

easy hunt ing pla ces for tDe , dacoit. 
and unsocial elemeD ts ; 

(b) whether Government have takeD 
and decision to either man all the traffic 
signals or do away with them ; and 

(c) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
M INISTRY OF HOME AFFAIRS (SHRI 
N I H A R  RANJAN LASKAR) : (a) to 
(c) No coml'laint has been received nor 
has any incidell t  been reported to the 
Police to ind icate that the t raffle: poiDtsj 
s ignals rrovide easy hunt ing places for the 
dacoi ts  and lIn�odal  elemunts .  It is not 

pract icable to poo;t tmllk pol ice person­
nel at  every t rilmc point  \ igna l .  

Canrellat lon o f  Hlndu!'ltan L���r's Il'tter 
of intl'lIt 

1 742. SHRI S US H I L  BHATIA-
CHARY A :  Wil l  t he Minister of IN­
DlJSTR Y be ple:1sed to state the rea­
sons tha t  led to t he cam'el lation of 
Hindustan Lever's le t ter of i ntent for t he 
manufacture  of wncrete add i t i ves in West 
Bengal under the Indust r ies (Devel op­
ment and Regulat ion) Act . which was 
granted to t he comrany in September 
1 98 1  to enter i n t o  th is field , when l icences 
were issued to i t  for other plans to di­
versify its manufacture induding poly 
cot ton fabric shirts and Dicamba Herbi­
cide in the Kandla Free Trade Zone in 
Gujara t ? 

THE MINISTE R OF INDUSTRY 
(SHRI NARAYAN DATI TIWARI) : 
A leiter of intent dated 28-9. 1 98 1  grant­
ed to Mis.  H industan Lever limited, 
Bombay for setting up an Indust rial Unit 
in  Dist rict M idnapore in the State of 
West Bengal for the manufacture of Con­
crete Addit ives was cancelled by the 
Ministry of Chemicals & Fert ilizers with 
effect from 29. 3 . 1 983,  as the company 
intimated them t hat  int roduction of COD­
crete Addi t ives in the Indian Market was 
not presently  feas ible and that it would 
not be possible for th. company. for tho 
prcscnt, to implcment the prOjec�, 
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Louon of iDtent for setting up two 
Industrial Unit. is Kandla Free Trade 

Zone wtrC issued by
' 

tho Ministry of 
Commerce to . MIs. Hindustan Lover 
Umited-one on 23-1 2-1982 (since con­
verted into an Industrial Licence by 
Secretariat for Industrial Approvals on 
28.5-1 983) for the manufacture of Shirts 

made of poly cotton fabrics. and the 
othor on 20-5- 1 983 for the manufacture of 
Dicamba Herbicide. 

Licence (or diesel eoaIne 

1743. SHRI SUSHIL BHA IT A-
CHARY A :  Wi l l the Minister of IN­
DUSTR Y be pleased to state whether 
Government are considerwg giving licence 
for manufacturing diesel enlines to a 
private firm l ike Hindustan Levers instead 
of manufacturing them in the public 
undertak ings 'r 

THE MINISTER OF IND U S TRY 
(SHRI NARAYAN DA TT TIWARI) : 

MIs H industan Levers have submitted an 
appl icat ion for thr manufacture of Diesel 
EDiine with 100% Export obligation 
which is under consideration of the 
Government .  No proposal from any 
public soctor has been received for manu­
facture o f  Diesal Engine for 100% 
export . 

mql it �� "'I��l rtf f�f�t 

1 744. '" � �ffl �T : iflfT �� 
Jp.ft � iffil �  tt;r �r ili{i!" fili : 

( Ifi) iflfT ��"( !tiT W arm iliT 
�it � f.ti arir.!; �T\ilJl it � 
�T ;tT �fiRf ifiT rr� qr ;  orR 

(�) lff� �r � � �T � 0fTlr 
IRT � f.;riffl � arTTRT -snnqT i'lT � 
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��.� �) : (ili) \ill �t I 

(l!f) � Sf <11if119)'R11 11ft' � 

� �ur if.t � � mr �f 
«J;,..-UIHT � � fff � I 

Modernisation of Rourkela Steel PUt 

1 745 . SHRIMATl JAYANTI PAT ... 
NAlK : Will the Minister of STEBL 

AND MINBS be pleased t o  state : 

(a) the estimated cost of moderni,. 
iIltion programme of the Rourkcla Steel 
Plant ; 

(b) the year in which the moderni­
sation prolramme of the Steel Plant 
started ; 

(c) the year by which the modcrDi­
sation work of the Rourkcla Steel Plant 
is expected to be completed ; and 

(d) the progress made 90 rar in com_ 
pleting the modernisation programml" of 
Rourkela Steel Plant ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI (N.K.P. SALVE) : (a) 
to (d) Modern isation of Rourkela Steel 
Plant is t! oder consideration of the 
Government .  The cost estimales and 
other details would be known only after 
the proposal is finalised . Work on the 
modernisation of the plant would start 
only after an investment decision is 

taken . 

Scheme to Control Entlronment 

1 746. SHRI K. MALLANNA : Wil l 
the PRIME MINISTER be pleased to 
s tate : 

(a) whether Government have recent­
ly framed schemes for control of environ­

ment in the countty ; 

. (b) if so, thc detaili regarding the 
scheme as well as areas, State-wise, that 
have been covered undor this sc;heme ; 




